AGRICULTURAL DEPARTMENT
(FORESTS)
NOTIFICATION
The Chandigarh 3rd Sep. 1963

No. 2701-ft-(vi)-63/3050. Whereas it appear to the Governor of Haryana that

the areas specified in the schedule hereunto annexed are under erosion by the
removal or displacement of earth, soil, stone or other materials by the action of wind
and that it is desired to provide for the prevention of erosion in the said area.

Now, therefore, the Governor of the Haryana is pleased in exercise of the
powers conferred by section 3 of the Haryana Land Preservation Act, 1900

so subsequently amended to make directions accordingly :-

SCHEDULE
District Tehsil Village with Hadbast No. Area in acres
Mohindergarh Mohindergarh Satnali, H.B. No. 7 5004
Sd/- Sd/-
Divisional Forest Officer, Secretary to Government,
Haryana,
Mohindergarh Forest Division. Agriculture Department.
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